
ASSETS & LIABILITIES
(At a glance)

NAME OF THE JUDGE        : Justice A.K. Basheer.

DATE OF APPOINTMENT  : 09/09/2002.

DECLARED ASSETS

ASSETS OF THE JUDGE

IMMOVABLE PROPERTY MOVABLES

Land Buildings

Total
Amount in

Bank
Deposits (SB)

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares,
Mutual Funds

& others if
any

8.87 Acres
Plus

Half right in 20
Acres of Agrl.  land

in Virajpet in
Karnataka State.

Building in
Virajpet

Municipality,
South Kodugu,

Karnataka

Rs.2,49,000/-
R.D. for

Rs.4,400/-
Nil Nil

297 equity
shares in
Union Bank
of India

 

LIC policy
for Rs.One
Lakh (sum
assured)

 

   LIC Market Plus
policy for

Rs.10,000/-

LIABILITIES

Nil

-----------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE SPOUSE    :    Mrs. Rafia Basheer.

DECLARED ASSETS

ASSETS OF THE SPOUSE

IMMOVABLE PROPERTY MOVABLES

Land Buildings

Total Amount
in Bank
Deposits 

(SB)

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares,
Mutual Funds

& others if
any

5.67 Acres One
residential
building 

SB A/c in
S.B.T

(Rs.20,000/-)

RD of
Rs.1400/-  for

5 years.

100
sovereigns

One
Mitsubishi
Cedia car

(2008
model)

1. 1000 equity
shares of

Rs.10/- each
of Satyam
Mahindra.

2. KSFE
chitty for
Rs.One
Lakh.

3.  2500 UTI
units –

Opportunitie
s Fund.

LIABILITIES

Particulars:-

1. HDFC Housing Loan – Balance outstanding  approximately Rs.2  lakhs.

-----------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE DEPENDENT
CHILD/CHILDREN : Dr.P.Javed (Son)
                                                              DECLARED ASSETS

ASSETS OF THE  DEPENDENT CHILD/CHILDREN
IMMOVABLE PROPERTY MOVABLES

Land Buildings

Total
Amount in

Bank
Deposits (SB)

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares,
Mutual Funds

& others if
any

Nil Nil Rs.5,000 

Honda
New

Activa
2009

model

Two LIC
policies  for

Rs. 8 lakhs &
Rs.50,000/-

LIABILITIES

Nil

-----------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice



ASSETS & LIABILITIES
(At a glance)

NAME OF THE DEPENDENT
CHILD/CHILDREN :   Ms.Jumaila.P. (Daughter)

DECLARED ASSETS
ASSETS OF THE  DEPENDENT CHILD/CHILDREN

IMMOVABLE PROPERTY MOVABLES

Land Buildings
Total Amount

in Bank
Deposits (SB)

Gold &
Silver

(Weight)

Vehicles
(Nos.)

Shares,
Mutual Funds

& others if
any

Nil Nil
 SB A/c in SBI

(Rs.1,000)

60
sovereigns Nil

-

Nil

LIABILITIES

Nil

-----------------------------------------------------------------------------------------------
Note:-  Further details available with the Hon'ble Chief Justice


